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WRITTEN ANSWERS TO QUESTIONS 

Indo-American Collaboration Agreement 
Re. Publication of Journals 

*1266. SHRI SARDAR AMJAD ALl 
Will the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to state: 

(al whether any American Jew journa-
list ha. entered into collaboration agree-
ment with a local journalist; 

(b) whether Government have approved 
any other collaboration agreement between 
the above·mentloned local journalist and 
any other o ei~n agent «garding publica-
tion or Journals etc; and 

(c) whether the Department of Com-
pany Affairs has checked with the Reserve 
Bank and other non·Indian Exchange 
Banks .egarding the remittance of these 
foreisn collaborators into the funds of the 
Impact Publisbers (P) Limited? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFPAIRS (SHRI P. A. 
AHMED) : (a) and (bl. Government bad 
approved a proposal by Impact Publications 
Pvt, Limited for sale of one .hare each of 
value of Rs. 5,000/. to two foreign nati-
onals. namely Mr Salig Harrison. an Arne· 
rican and a former correspondent or 
'Washington Post' in new Delhi; and Mr. 
ColUn Rosser a British national and an 
English Sociologist. 

eel No, Sir. 

Manufacture of Film Projectors 

*1269. SHRI N SHIVAPPA : Will the 
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state: 

(a) the names and places of foreign 
and Indian owned factories for manufactu-
ring film projectors in India with capital 
investment of each unit; 

(b) tbe nature of foreign collaboration, 
and the Quantily and value of film project-
ors produced by each unit during the last 
three )ears, ea ~ ise  

(c) the total number of film projectors 
exported annually and the number of 
employees and annual wage bill of the 
companies; and 

(d)  the number of foreigners employed 
along witb their salaries and annual remi-
ttances overseas, company-wise ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F  A 
AHMED) : (al to (d). The information is 
being collected and will be laid on the 
Table of the House. 

BaR on Scavenging as a Profession 

*1270. SHRI D. N. PATODIA : Will 
the Minister of LAW AND SOCIAL 
WELFARE be pleased to state : 

(a) whether it is a fact that the Commi-
ssioner for Scheduled Castes and Schedu-
led Tribes. in his report, bas suggested 1 hat 
there should be a ban on scavenging a. a 
profession so Ihat the communities doing 
the job may get rid of the disabilities 
attached to it; 

(b) whether the suggestion has be"" consi-
dered; and 

(c) if so, Goyernment's decision 
thereon 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 




